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HOUSE OF THE PEOPLE
Satunlay, bth September, 1953.

The House met at a Quarter Past
Eight oj the Clock.

[ M r . D e p u t y - S p e a k e r  in  the Chair]

ORAL ANSWERS TO QUESTIONS

C e n t r a ] C o w M n  i n  f o r  L \ n d  R e f o r m s

♦1042. Shri M, h. Dwivedi: WiU the
Minister of Planninff be pleased to
state:

(a) the terms of reference of the
Central Committee for land 'reforms,
appointed by Government recently;

(b) by what time the Committee is
to complete its lab '̂ur ;̂

(c) whether the Committee h^s al
ready started functioning;

(d) if so, how many meetings of
th e  C 'o m m it le e  h a v e  b e e n  h e ld  s o  fa r ;
and

(e) whether representatives of States
have been associated with the Com
mittee with a view to co-ordinating the
activities of the Centre and the States
in this direction?

The Deputy Minister of Irri^tion
Aud Power (Shri Halhi): (a) The
C entral Committee for Land Reforms, * 
which consists of the Chairman and
the Members of the Planning Com
mission and the Union Ministers of
Food and Agriculture and Minister of
Agriculture,  ̂ was set up with the
402 P.S.D.
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object of ensuring the implementa
tion of the land reform programme
contained in the Five Year Plan.

(b) to (d). The Conrunittee’s work
Is of a continuing character, since it
considers, amongst other things. land
reform proposals from State Govern
ments as and when they are received.
The Committee began to function in
May, 1953, and has since met four
times.

(e) Representatives of State Gov- 
t?mments are, as a rule, invited to
attend' the meetings of the Committee
when their proposals are under con
sideration.

^ WT f
W ^ fviTT i  ?

Shri Hathi: This Committee
generally advises the State Govern
ments on the implementation o f  'the
land reforms programme contained in
the Five Year Plan. As I mentioned
earlier, it has met four times, and the
land relorms of the Delhi, Himachal
Pradesh and PEPSU States were
considered.

Shri Heda: Looking at the different
types of land reforms that are bein>̂  
taken up by the dilferent States, we
find that there is no uniformity in the
measures that are being taken. How
does this Central Committee strive
to bring about some sort of uniformi
ty or harmony between these various
measures?
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Shri Hathi: T h e  p o l i c y  w o u l d  b e  

u n i f o r m ,  b u t  i t  m a y  b e  t h a t  t h e r e  a r e  
d i f f e r e n c e s , s o  f a r  a s  f i x a t i o n  o f  c e i l 
i n g s  is  c o n c e r n e d , o r  s o  f a r  a s  t h e  
r a n g e s  a r e  c o n c e r n e d . T h a t  m a y  n o t  
b e  u n i f o r m ,  b u t  v a r y  a c c o r d i n g  t o  t h e  

i o c a l  c o n d i t i o n s  i n  e a c h  p a r t i c u l a r  
S t a t e .  B u t  t h e  g e n e r a l  p o l i c y  w o u l d  
r e m a i n  t h e  s a m e .

'fro % ?r«P«r #  ?nr w r  w r

Shri Hathi: A s  f o r  U t t a r  P r a d e s h ,  
t h e  m a t t e r  h a s  n o t  y e t  b e e n  t a k e n  u p  
b y  t h i s  C o m m i t t e e ,  b e c a u s e  i t  h a s  
s t a r t e d  f u n c t i o a i n g  o n l y  s in c e  M a y  
l a s t .

Shri A, M. Thomas: I n  t h e  p r o g r e s s  
r e p o r t  of the F i v e  Y e a » *  P l a n  i t  h a s  
b e e n  s t a t e d  t h a t  a s p e c ia l  d i v i s i o n  
lor L a n d  r a f o r m  s t u d i e s  is  b e i n g  s e t  
u p .  M a y  I  k n o w  w h e t h e r  t h a t  s p e c i a l  
d i v i s i o n  h a .^ b e e n  s e t  u p ,  a n d  i f  s o  
w h a t  t h e  p e r s o n n e l  o f  t h a t  d i v i s i o n  
IS?

Shri Hathl: Y e s ,  t h a t  s p e c i a l
d i v i s i o n  f o r  l a n d  r e f o r m  s t u d i e s  h a s  
b e e n  s e t  u p  i n  J u n e  l a s t .

Shri A. M. Thomas: W h a t  a b o u t
t h e  p e r s o n n e l?

Shri Hathi: I t  is  a  s p e c i a l  d i v i s i o n  
s e t  u p  ,  u n d e r  t h i s  C o m m i t t e e ,  a n d  
t h e r e  a r e  o f f ic e r s , o f  c o u r s e .

Sardar Hukam Singh: M a y  1 k n o w  
w h i c h  o u t  o f  t h e  r e f o r m s  r e c o m m e n d 
e d  b y  PEPSU. h a v e  b e e n  a p p r o v e d  
b y  t h i s  C o m m i t t e e ?

Mr. Deputy-Speaker: I t  m u s t  b e  a  
l o n g  l i s t ,  I  t h i n k ?

Shri Hathi: I t  is  a l o n g  l i s t .  I t  is  
n o t  p o s s i b l e  f o r  m e  t o  g i v e  t h e  r e p l y  
o f l h a n d  h e r e .

Mr. Deputy-Speaker: Is it publish
ed  ̂ ‘

Shri Hathi: N o .  T h e  m a t t e r  is  s t i l l  
u n d e r  c o n s i d e r a t i o n  b y  G o v e r n m e n t .

Kumari Annie Mascarene: M a y  I
k n o w  w h e t h e r  G o v e r n m e n t  h a v e  a n y  
s c h e m e  f o r  n a t i o n a l i s i n g  l a n d ?

Mr. Deputy-Speaker: T h i s  q u e s t i o n  
Ir e la te s  t o  t h e  C o m m i t t e e  o n  l a n d  r e 
f o r m s .  a n d  n o t  n a t i o n a l i s a t i o n .

Shri Kelappan: M a y  I  k n o w  w h i c h  
o f  t h e  ^ t a t e s  h a v e  a l r e a d y  t a k e n  u p  
t h e s e  r e f o r m s ?

Shri Hathi: A s  I  s a id  b e f o r e ,  D e l h i ,  
H i m a c h a l  P r a d e s h  a n d  P E P S U .

Shri M. S. Gurupadaswamy: M a y  I
k n o w  w h e t h e r  t h i s  C o m m i t t e e  w a i t s  
f o r  ? :u g g e s tio n s  b y  t h e  v a r i o u s  G o v 
e r n m e n t s ,  o r  w h e t h e r  t h e y  c o n s i d e r  
t h i s  i s s u e , w i t h o u t  w a i t i n g  f o r  a n y  
s u g g e s t i o n s  f r o m  t h e  d i f f e r e n t  S t a t e s ?

Mr. Deputy-Speaker: T h e  h o n
m e m b e r  w a n t s  to  k n o w  w h e t h e r  
S t a t e s  o t h e r  * l h a n  D e l h i .  H i m a c h a l  
P r a d e .s h . P E P S U  h a v e  U 'e e n  c o n s u l t 
e d ?

Shri M. S .  Gunipadaswamy: T h e
h o n . M i n i s t e r  j u s t  s t a t e d  t h a t  t h e  
C c j m m i t t e e  w i l l  g o  i n t o  t h e  s u g g e s 
t i o n s  s u b m i t t e d  b y  t h e  v a r i o u s  S t a t e  
G o v e r n m e n t s .  I w a n t  t o  k n o w  w h e 
t h e r  t h p  C o m m i t t e e  w i l l  w a i t  f o r  
t h e i r  s u g g e s t i o n s , o r  a c t  o n  t h e i r  o w n  
i n i t i a t i v e .

Shri Hathi: G e n e r a l l y  l a n d  r e f o r m s  
w h i c h  a r e  p r o p o s e d  b y  t h e  S t a t e  G o v 
e r n m e n t s  a r e  c o n s i d e r e d  b y  t h i s  C o m 
m i t t e e ,  a n d  t h e  r e p r e s e n t a t i v e s  o f  t h e  
S t a t e s  c o n c e r n e d  a r e  a ls o  i n v i t e d  d u r -  
m g  t h e  d is c u s s i o n s .

j  ^  TTsjt ^  nft
srf^rf^Tf^ Tw t ,  ^  ? t  ?ft 3WT

S h r i  H a t h i :  W h e n e v e r  a n y  p a r t i 
c u l a r  q u e s t i o n  p e r t a i n i n g  t o  a n y  
p a r t i c u l a r  ( S t a t e  is  b e i n g  c o n s i d e r e d , 
t h e  r e p r e s e n t a t i v e s  o f  t h e  S t a t e  c o n 
c e r n e d  a r e  i n v i t e d  f o r  t h e  d is c u s s i o n .

Shri B. K. Das: T h e  P l a n n i n g  C o m 
m i s s i o n  h a s  s u g g e s t e d  t h a t  t h e r e  
s h o u l d  b e  a  s t a t e  m a c h i n e r y .  M a y  I
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know whether 5 uch state machineries 
have been set up for the purpose of 
helping this Committee?

Shri Ilathl: The regional boards
have not yet been established in all 
the States.

Shrimati Renu Chakravartty: The
hon. Minister stated that plans sub
mitted by the State Governments are 
considered by this Committee. Have 
all the State Governments submitted 
their plans? If not, what happens to 
those States which have not yet sub
mitted any plans?

Shri Hathi: The States which I
mentioned earlier, viz., Delhi,
Himachal Pradesh and PEPSU have 
sent their proposals. The other 
States have not yet sent their pro
posals. ‘

sft ijiTo ; if zr̂  i r m r

r̂r Pp ^  ^  +f*f ^ 
fspqr t  #  3ft 5frtT5r

[ ^  3TR*f % f w r
w  ?

' The Minister of Food and Agricul
ture (Shri Kidwal); I think people 
have not yet clearly understood the 
position. The different States were 
carrying out land reforms, and there 
Avas a large divergence of opinion in 
regard to what has been done in one 
State, and what has been done in an
other State. Therefore this Com
mittee had been constituted and now 
all those Stntes that want to have 
land reforms will  ̂ submit their 
schemes to this Committee, for its 
approval; after their approval has 
been obtained, effect will be 
given to 'their proposals, and 
legislation will be undertaken.* There
fore this Committee has been creat
ed, to effect some sort of uniformity 
in all the States. Some States have 
already carried out the reforms, 
while many other States are still hav
ing proposals under consideration. 
This Committee was created only in 
May last, and it has since then been

considering all the proposals that
have been coming from different 
States.

H a r ija n  U p l if t  in  P u n jab

*1043. Prof. O. C. Sharma: WiU the
Minister of Planning be pleased to 
state the different schem2s under the 
Five Year Plan for the betterment of 
Harijans in the Punjab and the amount 
of money to be soent on each of them 
by the Punjab Government and the 
Central Government?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): There are 
no schemes as such, under the Five 
Year Plan for the betterment of 
Harijans in the Punjab specifically. 
The latter part of the question does 
not, therefore, arise.

Prof. D. C. Sharma: According to
the special directives in the Constitu
tion, a special provision has got to 
be made for the uplift of Harijans in 
every State. If so, why has not any 
special provision been made for their 
uplift in Punjab?

Shri Hathi: That is for Scheduled
Castes and Scheduled Tribes, not for 
Harijans exclusively.

D. C. Sharma: When I
talk of Harijans, I talk of 
Scheduled Castes and Scheduled 
Tribes also. May I know whether 
any scheme has come from either the 
Punjab Government or the Punjab 
people, for the uplift of Harijans, «o 
far as education, medical, health, 
tilling, co-operative facilities etc. are 
concerned?

Shri Hathi: No scheme as such for 
Harijans has yet been neceived from 
the Punjab Government.

•ft TTw : WT
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